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1. Punjab 

2. Himachal Pradesh 

3. Haryana 

4. Gujarat 

5. Rajasthan 

6. Assam 

7. Madhya Pradesh 

8. Mahrashtra 

9. Mizoram 

10. Tripura 

11. West Bengal 

4. Theconcemed State Govt. areundertak-
ing necessary relief measures in the flood af-
fectedareas. The measuresbeing taken include 

(a) Evacuation of ,marouned 
population to safer places 
with the assistance of Armed 
Forces where required. 

(b) Distribution and air-<lrop-
ping of food packets. 

(c) Distribution of essential 
commodities. 

(d) Operation of relief camps 

(e) Medical assistance {vacci-
nation to prevent epidem-
ics. 

5. A Central Team has already visited 

(Rs. incrores) 

21.00 

6.75 

12.75 

31.875 

46.50 

11.25 

20.8125 

16.50 

0.375 

2.25 

15.00 

T ripura and another Central Team is currently 
visiting the flood affected area~ of Assam and 
Mizoram to assess the situation. Central learns 
also propose to visitthe Stalesof Punjab, Haryana 
and Himachal Pradesh as soon as the State 
Governments complete the assessment of the 
damage caused by rains and floods and are 
prepared to receive them. 

Weights and Measures of essential 
commodities 

"39. SHRI CHHEDI PASWAN: 
MOHAMMAD ALI ASHRAF 

FATMI: 

Will the Minister of CIVIL SUPPLIES 
CONSUMER AFFAIRS AND PUBLIC DISTRI-
BUTION be pleased to state: 

(a) whether consumers are being exploited 
in the matter of weights and measures of essen-
tial commodities like LPG, kerosene etc.; 
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(b) if so, the steps being taken by the 
govemment in this regard; and 

(c) the number of such traders punished in 
this regard during the lastthree years? 

THE MINISTER OF CIVIL SUPPLIES 
CONSUMER AFFAIRS AND PUBLIC DISTRI· 
BUTION (SHRI A. K. ANTONY): (a) to (c) The 
responsibility of enforcement olthe weights and 
measures laws vests with the State Govern· 
ments. It cannot be denied that there may be 
cases of short weighments in essential com· 

modities like LPG, kerosene etc. The State 
Govemments take action attains irregularities 
and violations of the provisions of laws in the 
sale and distribution of kerosene and LPG. 

Instruction have also been issued to the 
distributorsofLPGtocheckthesealandweig1ts 
of cylinders attheir godowns priorto delivery. 
Statement giving yearwise details of number of 
traders punishedforviolation of Weights &Mea-
sures laws in general and malpractices in kero-
sene and LPG trade in particular, receivedfrrn"!l 
19 States and Union T ermories attached. . 
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